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(xi) Scheme of National Overseas Scholarship for STs.
(xii) Top class Education for ST students.

(xif) Grants-in aid to Voluntary Organization (under which residential,
non-residential schools, computer training centers and knitting, weaving
& handloom training centers run by NGOs for ST students are

supported, apart from hospitals, mobile dispensaries etc.)

(xwv) This Ministry is also implementing the Scheduled Tribes and other
Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006
which seeks to recognize and vest forest rights over forest land in forest

dwelling STs and other traditional forest dwellers.
Pending allocation for special backward tribes in Chhattisgarh

11534, DR. BHUSHAN LAL JANGDE: Will the Minister of TRIBAL, AFFAIRS
be pleased to state:

(a) whether proposal for allocation for five special backward tribes in
Chhattisgarh, sent to Central Government for the year 2012-13 and whether
Central Government has provided less amount as assistance vis-a-vis the proposed

amount;

(b) whether the amount for post-matric scholarship in Chhattisgarh for the
year 2009-10 and 2011-12 is still due with the Central Government; if so, by when

the above said amount would be provided; and

(¢) whether the construction of 620 hostels/Ashrams, out of building
construction for hostels/Ashrams in Chhattisgarh, could not be sanctioned and if

s0, by when the approval for them will be granted by Central Government?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRIMATI RANEE NARAH): (a) The State Government of Chhattisgarh had
submitted the Conservation cum Development (CCD) plan for the 12th Plan Period
under the Scheme of Development of Particularly Vulnerable Tribal Groups (PTGs).
Abujh Maria, Baiga, Pahari Korwa, Kamar and Birhor are the intended PTG
beneficiary communities. Keeping in view the budget constraint, Rs. 20.00 crore was
released to the State Government of Chhattisgarh during 2012-13 against their
demand of Rs. 66.05 crore.

tOriginal notice of the question was received in Hindi.
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(b) No proposal is pending for release of funds under Post Matric
Scholarship for ST student in respect of State Government of Chhattisgarh. The
release of funds during the years from 2009-10 to 2011-12 is given as under:

Year Amount (Rs. in lakh)
2000-10 Rs. 37595
2010-11 Rs. 125396
2011-12 Rs. 403411

(¢) This Ministry has not received any proposal for construction of 620

Hostels/Ashrams from the State Government of Chhattisgarh so far.
Malnutrition deaths of tribal children in the country

1535. SHRI C.P. NARAYANAN:Will the Minister of TRIBAL AFFAIRS be

pleased to state:

(a) the number of rural children of 0-1 and 1-6 age groups who have died
during the last three vears in the country;

(b) whether these deaths have occurred normally for due to malnutrition or

contagious diseases;

(¢) in which State comparatively have larger number of rural children died;

and

(dy whether any State Government has ascribed malnutrition or mothers,

consuming liquor during pregnancy as the cause of such deaths of infants?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAIL AFFAIRS
(SHRIMATT RANEE NARAH): (a) The numbers of Infant/ child mortality cases are
not reported at the national level. However, the state/ UT wise Infant Mortality
Rates (IMR) for three vyears as per Sample Registration System (SRS) report of the
Registrar General of India (RGT) is placed at Annex-1.

(by As per Ministry of Health and Family Welfare, malnutrition is an
important underlying, not direct, cause of death among children. According to
report 'Children in India 2012 - A Statistical Appraisal, published by the Ministry of
Statistics and Programme TImplementation, among children aged 0 to 4 years, the

main causes of death were: Certain infectious and Parasitic Diseases (AD0-B99)



